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(a) whether it is a fact that re-
cently there were clashes between
Bangladesh and Indjan security forces
at Indo-Bangla border;

- (b) if so, what is the loss of human
life and property; and

(c) whether Government are aware
of the involvement of any foreign
power in the conflict?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA):
(a) Yes, Sir,

(b) There was no loss of human life
or property.

{¢) The clashes were purely local
border incidents and no involvement
.of any foreign power in these clashes
is suspected.

" Allotment of Vespa XE scooters

349. SHRI SURAJ PRASAD: Will
the Minister of INDUSTRY AND
COMPANY AFFAIRS be pleased to
state.

(a) the number of persons regis-
tered with M/s. Lohia Machmes for
their Vespa XE scooters and the
amount received by the concern on
that account; ) ’

(b) the number of persons who have
received .the allotment of scooters
till date; R -3

(¢) by when all thz registered per-
sons are likely to receive the scooters;
and i o

(d) what are the reasons for undue
delay on the part of the aforesaid
Company and what steps Govern-
ment propose to take in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
COMPANY AFFAIRS (SHRI ARIF
MOHD KHAN): (a) M/s. Lohia
Machines Ltd. have advised having
deposits of about Rs. 110 crores
against bookings for 22 lakh scooters.
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to Questions 50
(b) The Company has so far allot-
ted about 12000 scooters. .

(c) The company expects to supply
scooters to all the registered persons
in the mext 7 to 8 years.

(d) The company took some time
in achieving production build up on
account of constraints in the avail-
ability of power, ancillary compo-
nents and capital equipment. These
difficulties have now been overcome
and the company socon expects to
achieve targetted rate of production.
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Laser research

351, SHRI VITHALRAO MADHAV.
RAO JADHAV: Will the PRIME
MINISTER be pleased to state:

(a) what is the progress made jn
laser research in India:

(b) whether the research is likely
to be applied in industries; and

(¢) if so, what are the details in
this regard?

e



51 Written Answers

THE MINISTER OF STATE IN
THE MINISTRY OF SCIENCE AND
TECHNOLOGY AND IN THE DE-
PARTMENTS OF OCEAN DEVE-
LOPMENT,; ATOMIC ENERGY,
SPACE AND ELECTRONICS (SHRI
SHIVRAJ PATIL): (a) Laser re-
gsearch is being carried out in India
for the past two decades in major
institutions, such as, Bhabha Atomic
Research Centre (BARC), National
Laboratories of CSIR, Indian Institutes
of ‘Technology, Indian Institule
of Science etc. Bhabha Atomic
Research Centre has fabricated a
laser capable of giving a million
M.W. of pulsed power. The know-
how of Carbon-dioxide laser has been
transferred to a public sector under-
taking. Several solid state lasers,
Nitrogen lasers and Carbon-dioxide
lasers lave been supplied by BARC
for scientific research to laboraiories
in Indis and abroad. CSIR laborato-
. ries have developed He-Ne Laser,
Iodine Stabilised He-Ne Laser and
Zeeman split stabilised laser. Laser
research has been recognised by the
Department of Science & Technology
as a major thrust areas during the
Sixth Five Year Plan, The Depart-
ment has provided financial support
for laser research and development in
Universities, IITs. and other scienti-
fic laboratories. The research pro-
jects supported by DST include laser
holography: laser systems for isotopic
separation and study of atomic and
molecular phenomena including spec-
troscopy; new laser systems for
flourescence studies and photo-chemi-
cal studies for application in chemis-
try, in biology; high resolution laser
spectroscopy and multiphonon pro-
cesses.

(b) and (c) Electronics Corporatit;;\
of India Ltd., (ECIL), Hyderabad (a
public sector undertaking) has mar-
keted Helium-Neon Gas Lasers for
several years. Another public sector
undertaking viz. Central Electronics
Limited (CEL) has also produced
and supplied to. users, primarlly in
research laboratories, nitrogen lasers
and pumped tuneable dye lasers,

s,

!

[ RAJYA SABHA ]

to Questions 52

CO2 lasers, The CEL is engaged in
the development of Argon ion lasers,
and COZ lasers for application in
material processing in industry and
1n medicine. Some of the important
industrial applicationg are for preci--
sion  material processing, such as,
welding, cutting, drilling etc. BAR{
has supplied to a private sector firm
a laser capable of precision welding
and BARC also undertakes precision
cutting of brittle plastic for nuclear
dctectors. Standardisation and cali-
bration of length and frequency
using Zeeman split and Iodine stabi-
lised lasers provide important sup-
port to industry,

Setting up of electronic units

352. SHRI VITHALRAO MADHAV-
RAO JADHAV: Will the PRIME
MINISTER be pleased to state:

(a) whether Government propose"
to set up electronic industrial wunifs
in various parts of the country; and

kb) if so, what are the priorities
fixed for the setting up of these units?

THE MINISTER OF STATE IN
THE MINISTRY OF SCIENCE AND
TECHNOLOGY AND IN THE DE-
PARTMENTS OF OCEAN DEVE-
LOPMENT; ATOMIC ENERGY,
SPACE AND ELECTRONICS (SHRI
SHIVRAJ PATIL): (a) Electronic
Industrial Units have been/are being
set up in various parts of the country.

(b) Government is dra\.;ving up
Seventh Plan for electronics in the
country and is modifying its policy
so as to encourage private indusiry
1o play an important role in setting
up industries in this field. Several
State Governments have also set up
State Electronic Development Corpo-
rations and would also be seeking
participation of private indusiry to
form joint sector companies with 10
to 26% equity holding or to set up
these in state sector, Central Gov-
ernment will set up units to take care
of strategic and critical requirements
of electronic industries and of areas
not being taken care of by the above
two sectors.



